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“pfgw MINISTER OF STATH IN THE
NINISYRY OF HOME AFFAIRS
(BRI YOGENDRA MAKWANA): (a)
Yes, Sh'.

According to the report received from
the Government of Bihar, on the night
of 16/17-1-1980 at about 11.30 P.M. the
house of one, Shri Bilat Paswan, Presi-
dent of village of 'Manichouk under
Runisaidpur Block, District Sitamarhi
was set on fire allegedly by some local
persons, in which Shri Paswan’s wife
Smt. Thagani Devi and daughter
Kumari Shail Kumari, who were asleep
were burnt to death.

(b) The mcxdent is reported to have
taken place due to previous enmity
between two groups led by Shri Budhu
Paswan on the one hand and by Shri
Nand. Lal Sah Shri Rajendra Mandal
and others on the other. Further de-
tails are under investigation by the
Btite Government authorities.

(c) The State Government have re-
ported that two persons including the
main accused in the case have been ar-
rested. The case is still under investi-
gation.

Asmsociation of Chief Ministers in the
¥ finalisation of Annual Plan

213, SHRI JHAR KHANDE RAI:
L SHRIMATI GEETA MUKHER-
SHRI P. K. KODIYAN:

‘Will the PRIME MINISTER be pleas-
ed to state:

.-(a) whether the Government has
decided not to associate Chief Ministers
in the ﬁnahsatmn of this year's annual
plan;

{b) if so, whethef any of the Chief
"Minfisters or politica] parties has pro-
tested against this; and..

‘(e) if 80, the details and Govern-
ment’s reaction thereto?

' THR PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): (a) Discus-
sions with States in res'oect of the
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official level.

(b) and (¢). Only one of the Chief
Ministers viz. the Chief Minister of
Kerala has expressed his dissatisfaction
over the procedure being followed this
year. A letter to this effect has been
received by the Prime Minister from
the Chief Minister of Kerala. The pro-
cedure suggested by him would have
resulted in delays in the finalisation of
the Annual Plan 1980-81 and hence
could not be adcpted,
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Cloth Mills under N.T.C. and Produc-
tion of Jamata Cloth

214. SHRI NIHAIL SINGH: Will the
Minister of INDUSTRY be pleased fo
state:

(a) the number of cloth mills with
their names and locations running
under the National Textile Corporation
Ltd.; and the number of workerg em-
pioyed in each mill; and

(b) the quantum of Janata cleth
produced by each of them during the
period January, 1978 to 31st January,
1980 yearwise?





